12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 41
HON"BLE MS.JUSTICE JYOTI1 SINGH

NOTE:”SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF
SUPPLEMENTARY LIST.”

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
cmni jeshnair@gmail .com

CLICK HERE TO JOIN VC

https://dhcvirtualcourt._webex.com/dhcvirtualcourt/j.php?MTID=md8014d1¥a995927d292326703dfba03f

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
111 \W.P.(C)-705/2016 CAPT CP GUPTA AMIT KHEMKA, ZAFAR
CM APPL. 21103/2023 V/s GOVERNMENT OF NCT OF DELHI KHURSHID, NAUSHAD AHMED
&ORS KHAN, SANDEEP BAJAJ, RAJESH

PATHAK, PRABHAV RALLI

OTHER DETAILS OF ADVOCATES:

ZAFAR

KHUURSHID(OFFICE@ TKCPARTNERSLLP.COM)(9811578575)(PETITIONER)
SANTOSH KUMAR TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM,
CLOMCDHQ@GMAIL.COM,
DELHISHELTER@GMAIL.COM)()(RESPONDENT)
DDSYSTEM(DDSYSTEMS7@DDA.ORG.IN,
SECYURBAN@NIC.IN)()(RESPONDENT)

ZAFAR KHURSHID (KHURSHIDZ@GMAIL.COM)(9810271008)(PETITIONER)
PRABHAV

RALLI(OFFICE.PRCHAMBERS @GMAIL.COM)(9999249666)(RESPONDENT)


https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f�
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f�

12.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 08
HON"BLE MR.JUSTICE SACHIN DATTA

CLICK HERE TO JOIN V.C.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma@adhc.nic.in

NOTE: ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE

POST LUNCH SESSION ( 02:30 P.M. ONWARDS)

:\Tllill\\/I/IBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

FRESH MATTERS & APPLICATIONS

73 W.P.(C)-3065/2025 HNG INDUSTRIES THOZHILALAR NALA AKSHAY CHANDRA SUB TO OFFICE OBJ.
SANGAM
V/s INSOLVENCY AND BANKRUPTCY BOARD
OF INDIA IBBI & ORS.

OTHER DETAILS OF ADVOCATES:
AKSHAY CHANDRA & RAHUL
CHAUDHARY(ADVOCATEAKSHAYCHANDRA@GMAIL.COM)(9910401230)(PETITIONER)
SAND GRIEVANCES, GIRISH{COMPLAINTSANDGRIEVANCES@IBBI.GOV.IN,
JUNEJAGIRISH31@GMAIL.COM)(0)(RESPONDENT)

GIRISH JUNEJA, SBI, HNGIL(HNG.IRP21@GMAIL.COM, CHAIRMAN@SBI.CO.IN,
MD.HNGIL@GMAIL.COM)(0)(RESPONDENT)

74  |W.P.(C)-3099/2025 RAVI KUMAR AARATI SAH
CM APPL. 14701/2025 V/s UNION OF INDIA THROUGH SECRETARY
MINISTRY OF YOUTH AFFAIRS AND SPORTS &
ORS.

OTHER DETAILS OF ADVOCATES:

ANILENDRA
PANDEY(AARATISAHADVOCATE@GMAIL.COM)(8757004014)(PETITIONER)
ALL INDIA CARROM FEDERATION, SECY SPORTS,
SROADAYAR(INDIANCARROM@GMAIL.COM, SECY-SPORTS@NIC.IN,
SROADAYAR@TNREGINET.NET)(0)(RESPONDENT)

:\Tll.zlll\\/lllBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

AFTER NOTICE MISC. MATTERS

75 W.P.(C)-1490/2023 JAMIA TEACHERS ASSOCIATION CH ANIMES PRUSTY, RIYA PAHUJA, WITH W.P.(C) 16794/22
CM APPL. 7288/2023 V/s JAMIA MILLIA ISLAMIA RIYA PAHUJA, SHOAIB KHAN
CM APPL. 67352/2023

OTHER DETAILS OF ADVOCATES:

ANIMESH PRUSTY
(CHAMBEROFABHIKCHIMNI@GMAIL.COM)(8285606749)(PETITIONER)

CH ANIMES
PRUSTY(CHAMBEROFABHIKCHIMNI@GMAIL.COM)(8285606749)(PETITIONER)
PRITISH SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM)()(RESPONDENT)
PRITISH SABHARWAL(PRITISHSABHARWAL@GMAIL.COM)()(RESPONDENT)

CH ANIMESH PRUSTY AND MUKUL
KULHARI(CHAMBEROFABHIKCHIMNI@GMAIL.COM)(7891370022)(PETITIONER)
PRITISH SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM)()(RESPONDENT)
RIYA
PAHUJA(CHAMBERSOFABHIKCHIMNI@GMAIL.COM)(8447001268)(PETITIONER)
PRITISH SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM, VC@JMI.AC.IN,
REGISTRAR@JMI.AC.IN)()(RESPONDENT)

RIYA PAHUJA(RIYAPAHUJA1@GMAIL.COM)(9910976230)(PETITIONER)

SHOAIB KHAN(ADV.SHOAIB25@GMAIL.COM)(9899986912)(RESPONDENT)

HIGH COURT OF DELHI REGISTRAR (LISTING)
11.03.2025
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